
OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (HQS): DELHI

be effective immediately:

ORDER

The following transfer and posting order are hereby made in official exigency and shall

Name &
S'N° E.C. (Ms./Sh.) Fm“ . To

l Sunder Sharma Judl. Asstt. in Delhi
IEC:28503 707 International Arbitration Centre,

[Delhi High Court (On diverted
capacity)

Judl. Asstt. in Office Pool,
Admn. Branch-II (HQs), THC,
Delhi.

EC:l2l42
2 Rajesh Gautam Judl. Asstt. in Delhi

International Arbitration Centre.
Delhi High Court (On diverted
capacity)

Judl. Asstt. in Office Pool,
Admn. Branch-II (HQs), THC,
Delhi.

3 Radhey Shyam Judl. Asstt. in Delhi
EC: 1 3811 international Arbitration Centre.

Delhi High Court (On diverted

Judl. Asstt. in Office Pool,
Admn. Branch-II (HQs), THC,
Delhi.

4 Chandra Mohan Sah udl. Asstt. in Delhi
EC 133833 1 38 nternational Arbitration Centre.

capacity)

i
Delhi High Court (On diverted
capacity)

Judl. Asstt. in Office Pool,
Admn. Branch-II (HQs), THC,
Delhi.

5 Jagdish Chander Judl. Asstt. in Delhi
‘Ec=612sos93 igiternational Arbitration Centre,

elhi High Court (On diverted
capacity)

Judl. Asstt. in Office Pool,
ligdmn. Branch-II (HQs), THC,

elhi

6 i’rashant Gaurav Judicial Asst. in Delhi Judicial
EC:5769733l Academy

(on diverted capacity)

Judicial Asst. in Office Pool,
Admn.-II, Central, THC, Delhi

7 Ashwani Kr. Verma Judicial Asst. in Delhi Judicial
EC:62728356 Academy

(on diverted capacity)

Judicial Asst. in Office Pool,
Admn.-II, Central, THC, Delhi

8 Sukesh Kr Singh Judl. Asstt. in Delhi
EC:22920967 nternational Arbitration Centre,

elhi High Court (On diverted

Judl. Asstt. in Office Pool,
Admn. Branch-II (HQs), THC,
Delhi.

9

l>
_ capacity) .

tilNeetu Dixit sst. Ahlmad in the Court of
‘ac; 22114454 S. Ashwani Panwar, MM-O4,

South-East, Saket Courts, New
Delhi

I-IC, Delhi
[iudicial Asst. in Library, Central,

10 iRohit Kr. SJA in Library, Central, THC,
EC: 29672978 Delhi

Judicial Asst. in Office Pool,
JAdmn.-II (HQs) THC, Delhi

1i
lac; 13863
Rishi Parkash ETDA in Library, Central, THC.

elhi
Judicial Asst. in Office Pool,
Admn.-II (I-IQs) THC, Delhi

rules.

itrw

Note: 1. All the officials from S.No. 1 to 8 are directed to report in the Office Pool, Admn.-II, HQs,
Tis Hazari Courts, Delhi on the morning of 11/09/2023 without fail.
2. Non-compliance of the order or proceeding on leave immediately will be deemed as deliberate
insubordination and disciplinary proceedings shall be initiated against the delinquent/s,. as per

(N Ka€\/a1l)®/
Principal District & Sessions Ju ge (HQs)

Tis Hazari Courts, Delhi -



ZSWE

azftl//' é§‘t‘it _ . . QNo. P&T/Admn-II/TH(./HQs/Delhi/2023 Dated, Delhi the ._/ ._ /_ _ Q
Lt ‘Qt .‘: ~.;~_*

Copy forwarded for information and necessary action to:

1. The Principal District & Sessions Judge, South-East, Saket Courts, New Delhi.
2. The Co-ordinator, Delhi International Arbitration Centre, Delhi High Court Campus, New

Delhi with the request to relieve oflicials of this establishment posted in diverted capacity
thereinforthwith. ,

3. The Director, Administration, Delhi Judicial Academy, Dwarka with the request to relieve
ojficials ofthis establishment pasted in diverted capacity therein forthwith.
The Officer/Officer In-Charge concerned.

. . The Personal Office of the undersigned.

. The Sr. Accounts Officer / Accounts Officer, Central, THC, Delhi.

. The DDO, Accounts Branch concerned Delhi / New Delhi for necessary action.

. The Dealing Assistants, Personal File, Leave & LAYERS Seat, Central, THC, Delhi for further
necessary action/updation as per rules.

9. The Dealing Assistants, ACR Cell (HQs), Delhi for maintaining/updating the record
regarding posting details ofthe ofiicial concernedfor the purpose ofseeking ACRs.

Oo\lO‘\L11:t>

Ml"he Dealing Asst, Website Committee, THC with the direction to upload the order on the
Employees Corner (on Website).

11. The Branch Incharge, R&l, Central with the directions to circulate the immediate order riu
digital modes.

12. ' The officials concerned for immediate compliance.

Principal District & Sessions Judge (I-IQs)
Tis Hazari Courts, Delhi ""**"**‘"* '*'-———


